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~ OFFICE OF THE PRINCIPAL DISTRICT 8:. SESSIONS JUDGE, (NORTH-EAST)
KARKARDOOMA COURTS, DELHI

ORDEB

The following postings and transfers are made with immediate effect, in official exigency :-

1 Sh. Raj Kumar, PA in the Office Pool, PA in the Court of Sh.3.=;{1,;,,_gf9;"
PA, Administration Branch, North- Singh, Ld. ASJ (FTC), North~East
S/o Sh. Mahesh 'l'|wan/ East District, KKD Courts, Delhi. District, KKD Courts, Delhi.

(till further orders)

Note:-
(l) Non-compliance of the transfer order or immediately proceeding on leave shall be
considered deliberate insubordgiation-an@sQplinary action shall be taken against him/her,as Per ,  ii i~r1=r-we j//' §/
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(SANJEEV JAIN)

__ _ Principal District & Sessions Judge,
iv '5 NE District, KKD Gourts, Delhi,_ \ , _

No. g 5° 5 ' 5 5 '5 Il;&\‘F/Rdn?fi§l§i“E7@gl)1§O'§5/ Dated 1 U J UL 2025
Copy forwarded for information and necessary action to:-

/P" Q

1. Ld. Principal District & Sessions Judge (HQs), THC, Delhi.
2. The Administrative Officer (Judl.) I Branch lncharge, Admn.-I, Office of The Ld.

Principal District & Sessions Judge (l-lQs), Tis Haiari Courts, Delhi.
3. The AAO, North-East District, Karkardooma Courts, Delhi.
4. The Officerslofficials concerned.
5. Dealing Officials, Personal FilelLeavelACR CellNigilanceILitigation Branch, Tis Hazari

Courts, Delhi.
/6? The Website Committee,‘l'is,l>l@ CourtsIKarkardooma Courts, Delhi.

7. Dealing Official, LAYERS Branch, "|'|s Hazari Courts, Delhi for updation of posting of
concerned officials, in the LAYERS software.

8. R&l Branch (NE), Karkardooma Courts, Delhi for uploading the same on LAYERS.
9. PS to the undersigned. W/r/#¥°’

Principal District & Sessions Judge,
NE District, KKD Courts, Delhi
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